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 sions)  of  the  Action  taken
 on  the  above  report.

 2.  A  statement  (Hindi  and

 English  Versions)  show-

 ing  reasons  for  delay  in

 laying  the  papers  men-
 tioned  at  (1)  above.
 [Placed  in  Library  See.  No.
 ..  986/91}

 Annual  Report  and  Review  on  the
 Working  of  Film  and  Television  Institute
 of  India,  Pune  for  the  year  1991-91  etc.

 [English]

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  AJIT  PANJA):  |

 beg  to  lay  on  the  Table—

 (1)  A  copy  of  the  Annual
 Report  (Hindi  and  English
 versions)  of  the  Film  and
 Television  Institute  of
 India,  Pune,  for  the  year
 1990-91.

 (2)  A  copy  of  the  Review
 (Hindi  and  English  ver-
 sions)  by  the  Government
 on  the  working  of  the  Film
 and  Television  Institute  of
 India,  Pune,  for  the  year
 1990°91.

 (3)  A  copy  of  the  Annual
 Accounts  (Hindi  and

 English  versions)  of  the
 Film  and  Television  Insti-
 tute  of  India,  Pune,  for  the

 year  1990-91  together
 with  Audit  Report  thereon.

 (Placed  In  Library  See.
 No.  L.T.  987/91)

 (i)  A  copy  of  the  Annual  Re-
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 port  (Hindi  and  English
 versions)  of  the  Children’s
 Film  Society,  India,  New
 Delhi,  forthe  year  1950-91

 along  with  Audited  Ac-
 counts.

 (ii)  A  statement  (Hindi  and

 English  versions)  regard-
 ing  Review  by  the  Govern-
 ment  on  the  working  of  the
 Children’s  Film  Society,
 India,  New  Delhi,  for  the
 year  1990-91.  [Placed  in

 Library,  See.  No.  LT.-988/

 91]

 Annual  Report  of  the  Centre  for  Devel-
 opment  of  Telematics  for  the  year

 1989-90

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMUNICATIONS  (SHRI
 P.V.  RANGAYYA  NAIDU):  On  behalf  of  Shri

 Rajesh  Pilot,  ।  beg  to  lay  on  the  Table  a  copy
 of  the  Annual  Report  (Hindi  and  English
 versions)  of  the  Centre  for  Development  of
 Telematics  for  the  year  1989-90  along  with
 Audited  Accounts.  [Placed  in  Library,  See.
 No.  LT-989/91]

 Annual  Report  and  Review  on  the

 Working  of  North  Eastern  Electric
 Power  Corporation  Shilong  for  the  Year

 1990-91

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  POWER  AND  NONCOVEN-
 TIONAL  ENGERY  SOURCES  (SHRI  KALP
 NATH  RAI):  ।  beg  to  lay  on  the  Table  a  copy
 each  of  the  following  papers  (Hindi  and

 English  versions)  under  sub-section  (1)  of
 section  619A  of  the  Companies  Act,  1956:

 Review  by  the  Govern-
 ment  on  the  working  of

 the  North  Eastern  Electric
 Power  Corporation  Lim-

 (1)  ह)
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 (2)

 (3)

 (ii)

 (i)

 Gi)

 ()

 (ii)

 DECEMBER  16,  1991

 ited,  Shilling,  for  the  year
 1990-91.

 Annual  Reportof  the  North
 Eastem  Electric  Power

 Corporation  Limited\,
 Shillong,  for  the  year
 1990-91  along  with  Au-

 dited  Accounts and  com-
 ments of  the  Comptroller
 and  Auditor  General
 thereon.  [Placed  in  Li-
 brary,  See.  No.  LT.  1990/
 91]

 Review  by  the  Govern-
 ment  on  the  working  of
 the  National  Hydroelec-
 tric  Power  Corporation
 Limited,  New  Dehhi,  for  the

 year  1990-91.

 Annual  Report  of  the
 National  Hydroelectric
 Power  Corporation  Lim-
 ted,  New  Delni,  for  the

 year  1990-91  along  with
 Audited  Accounts  and
 comments  of  the  Comp-
 troller  and  Auditor  Gen-
 eral  thereon[Placed  in

 Library,  See.  No.  LT.  991/
 91

 Review  by  the  Govern-
 ment  on  the  working  oi
 the  Power  Finance  Cor-

 poration  Limited,  New

 Delhi,  for  the  year  1990-
 91.

 Annual  Report  of  the

 Power  Finance  Corpora-

 for  the  year  1990-91

 siong  with  Audited  Ac-
 counts and  comments  of
 the  Comptroller and  Audi-

 (4)

 (5)

 (i)

 (ii)

 (i)

 fii)
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 tor  General  thereon.
 [Placed  in  Library,  See.
 No.  LT.  992/91]

 Review  by  the  Govern-
 ment  on  the  working  of
 the  Tehri  Hydro  Develop-

 ment  Corporation  Limited,
 TehriGarhwal, forthe  year
 1990-91.

 Annual Report  ०  the  Tehri
 Hydro  Development  Cor-
 poration  Limited,  Tehri
 Garhwal,for  the  year
 1990-91  along  with  Au-
 dited  Accounts  and  com-
 ments  of  the  Comptroller
 and  Auditor  General
 thereon.  [Placed  in  Li-

 brary,  See.  No.  LT.  993

 91]

 Review  by  the  Govern-
 ment  on  the  working -  of
 the  Indian  Renewable

 Energy  Development
 Agency  Limited,  New
 Delhi,  for  the  year
 1990-91.

 Annual  Report  of  the  In-
 dian  Renewable  Energy
 Development  Agency
 Limited,  New  Delhi,  forthe

 year  1990-91  along  with
 Audited  Accounts  and
 comments  of  the  Comp-
 troller  and  Auditor  Gen-
 eral  thereon.  [Placed  in

 Library,  See.  No.  LT.  994/
 91]

 Notification under  Central  Reserve
 Police force  Act,  -

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  PARLIAMENTARY AFFAIRS


